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Title: Adjournment motion regarding distress sale of paddy by the farmers in Bihar.

MR. SPEAKER: | am giving the floor to Shri Devendra Prasad Yadav because he has given a notice for the Adjournment
Motion.
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MR. SPEAKER: | think, last week the Business Advisory Committee decided to discuss the procurement policy also.
So, we are going to discuss this issue....(Interruptions)
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MR. SPEAKER: We will discuss the matter.
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